IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :20-05-2026
Date : 20.05.2026

Dealin
Sectio
1/2026120.05.2026 |[F29° P K JENA GENERAL Order Dtd. 2026-04-20
0o 161/2026 :
WP (C) - COURT NO. o
9/2026(20.05.2026 |]c 17 o [B.DAS c.o. : Order Dtd. 2026-05-18
BLAPL- COURT NO.
7/2026(20.05.2026  J¢oo o R.U.MOHARANA [C.O. - Order Dtd. 2026-05-18
BLAPL- COURT NO.
9/2026(20.05.2026 |5 0" |8 sINGH c.o. - Order Dtd. 2026-05-18
WP (C) - COURT NO. o
0/2026(20.05.2026 |, ~/>)> . N K ROUT c.o. : Order Dtd. 2026-02-09
WP (C) - COURT NO. o WRIT
1/2026(20.05.2026 |3-oob" o |A K BISWAL c.o. |5 Order Dtd. 2026-07-03 o eh.
BLAPL- COURT NO.
2/202620.05.2026 2207 I8 pas c.o. oo Order Dtd. 2026-05-18
BLAPL- COURT NO.
4/2026(20.05.2026 [, B SINGH c.o. |5 Order Dtd. 2026-05-18 BATL-1
WP (C) - COURT NO. o WRIT
5/202620.05.2026 27,207 Ia K BISWAL c.o. |5 Order Dtd. 2026-07-03 R
BLAPL- COURT NO.
6/2026(20.05.2026 |, 05" o M R SAHOO c.o. |- Order Dtd. 2026-05-18
BLAPL- COURT NO.
7/2026(20.05.2026 [ om0 M R SAHOO c.o. |5 Order Dtd. 2026-05-18 BATL-1
BLAPL- COURT NO.
8/2026(20.05.2026 [, ci M R SAHOO c.o. |55 Order Dtd. 2026-05-18
BLAPL- COURT NO.
9/202620.05.2026 |00 M R SAHOO c.o. |5 Order Dtd. 2026-05-18
BLAPL- COURT NO.
0/2026(20.05.2026 | 5,01 /5005 M R SAHOO c.o. |5 Order Dtd. 2026-05-18
BLAPL- COURT NO.
1/2026(20.05.2026 [, 7gc o |S. BARIK c.o. |5 Order Dtd. 2026-05-18
ABLAPL- PANCHANAN COURT NO.
2/202620.05.2026 [ o c.o. [ S°0iE Order Dtd. 2026-05-18 BATL-2
BLAPL- COURT NO.
3/2026(20.05.2026 [0 IS R SAHOO c.o. 30552 Order Dtd. 2026-05-18




ABLAPL- PANCHANAN COURT NO.
4/2026120.05.2026 2816/2026 |PANTGRAHT > OLD Order Dtd. 2026-05-18
BLAPL- COURT NO.
5/20261/20.05.2026 3603/2026 AVIRAM PATRA > OLD Order Dtd. 2026-05-18
ABLAPL- PANCHANAN COURT NO.
6/20261(20.05.2026 4025/2025 |PANTGRAHT > OLD Order Dtd. 2026-05-18
ABLAPL- PANCHANAN COURT NO.
7/2026120.05.2026 13330/2024 PANTGRAHT > OLD Order Dtd. 2026-05-18 BAIL-2
BLAPL- COURT NO.
8/2026120.05.2026 2751/2026 N K ROUT > OLD Order Dtd. 2026-05-18
BLAPL- COURT NO.
9/2026(20.05.2026 |, oo . M R BARIK 5 oLD Order Dtd. 2026-05-18
BLAPL- COURT NO.
0/2026(20.05.2026 [, oy /h 0o |P K MOHANTY 5 OLD Order Dtd. 2026-05-18
BLAPL- SIDHARTHA COURT NO.
1/2026120.05.2026 3353/2026 |MISHRA > OLD Order Dtd. 2026-05-18
BLAPL- KATLASH KUMAR COURT NO.
2/2026|20.05.2026 [0 "o o s by Order Dtd. 2026-04-27
BLAPL- COURT NO.
3/20261/20.05.2026 3486/2026 B SINGH o4 Order Dtd. 2026-05-18
BLAPL- COURT NO.
4/2026120.05.2026 3548/2026 J D MUDULI 54 Order Dtd. 2026-05-18 BAIL-1
BLAPL- COURT NO.
5/2026|20.05.2026 3550/2026 S MOHANTY 24 Order Dtd. 2026-05-18
CRLREV- COURT NO.
6/20261(20.05.2026 158/2026 M.SETHT 24 Order Dtd. 2026-05-15
CMP- COURT NO.
7/2026120.05.2026 188/2026 H.K.PANDA 24 Order Dtd. 2026-05-11
BLAPL- COURT NO.
8/2026(20.05.2026 |J/cg) 0, |P K ROUTRAY S Order Dtd. 2026-05-18 BATL-1
CRLMC- COURT NO.
9/20261(20.05.2026 408/2026 K.K.NATH 24 Order Dtd. 2026-04-17
CRLMC- COURT NO.
0/2026120.05.2026 1268/2026 B.K.PANDA 24 Order Dtd. 2026-05-18
BLAPL- COURT NO.
1/2026120.05.2026 3560/2026 P K ROUTRAY 24 Order Dtd. 2026-05-18
CMP- COURT NO.
2/2026|20.05.2026 823/2026 S .MOHARANA > OLD Order Dtd. 9999-12-31
CMP- COURT NO.
3/2026/20.05.2026 823/2026 H.K.MOHANTA > OLD Order Dtd. 9999-12-31
BLAPL- COURT NO.
4/2026120.05.2026 3563/2026 P K ROUTRAY > OLD Order Dtd. 2026-05-18 BAIL-1
CMP- COURT NO.
5/2026/20.05.2026 326/2026 H.K.MOHANTA > OLD Order Dtd. 9999-12-31
6/2026(20.05.2026  |[BLAPL- P K MOHANTY COURT NO. |Order Dtd. 2026-05-18 BATL-1




| 13575/2026 | 2 OLD
CRP- COURT NO. CIVIL
7/2026(20.05.2026 |- oo .  |R.B.MISHRA g Order Dtd. 2026-07-27 EEUISTC
CRLMC- COURT NO. CRIMINZ
8/202620.05.2026 | S0~ . |P.BEHERA : Order Dtd. 2026-05-20 e
BLAPL- COURT NO.
9/2026(20.05.2026 |00 o |S SAMAL : Order Dtd. 2026-05-18 BATL-1
CRLMC- COURT NO.
0/2026(20.05.2026 | [ 2070 o |P.SETHI : Order Dtd. 2026-05-18
BLAPL- COURT NO.
1/2026{20.05.2026 4586/2026 MANGU NANDY 6 Order Dtd. 2026-05-18 BAIL-1
CRLA- COURT NO.
2/2026|20.05.2026 | I1°0 o |S.P.SAMANTA c Order Dtd. 2026-07-29
BLAPL- COURT NO.
3/2026(20.05.2026 | g7 0 o |S SAMAL . Order Dtd. 2026-05-15 BAIL-1
BLAPL- COURT NO.
4/2026(20.05.2026 S0 o |T R DAS . Order Dtd. 2026-05-18
BLAPL- COURT NO.
5/2026 (20.05.2026 |JC7 0 o |S SAMAL : Order Dtd. 2026-05-18
BLAPL- BIBEKANANDA COURT NO.
6/2026(20.05.2026 |, /070 | i aTRa : Order Dtd. 2026-05-18
BLAPL- COURT NO.
7/202620.05.2026 |00 o |S SAMAL : Order Dtd. 2026-05-18
BLAPL- COURT NO.
8/2026(20.05.2026 |, 2" [R.SINGH : Order Dtd. 2026-05-18 BATL-1
BLAPL- COURT NO.
9/2026(20.05.2026 |, 7" |S SAMAL : Order Dtd. 2026-05-18 BATL-1
BLAPL- COURT NO.
0/202620.05.2026 |, ~0'" o D J SWAIN : Order Dtd. 2026-05-18 BAIL-2
CONTC- COURT NO.
1/202620.05.2026 | /o000 o |B.BEHERA : Order Dtd. 2026-05-15
WP (C) - COURT NO. el WRIT
3/2026|20.05.2026 | oot oo [KSHITISH : Order Dtd. 2026-05-19 R ANCH-
BLAPL- COURT NO.
5/2026|20.05.2026 [ 'C o - |P.K.MISHRA o4 Order Dtd. 2023-08-08 BATL-2
BLAPL- COURT NO.
7/202620.05.2026 |00 0 o |PK MOHANTY 2 Order Dtd. 2026-05-18
RSA- COURT NO.
8/202620.05.2026 | )02 .,  [B.K.PANDA 1 Order Dtd. 9999-12-31
WP (C) - COURT NO. e
9/2026(20.05.2026  [Joo- o |D.NAYAK 23 Order Dtd. 2026-07-09
RSA- COURT NO. SECOND
0/202620.05.2026 | 700" . |S.PRIDARSINI 1 Order Dtd. 9999-12-31 S PPEAL
1/2026(20.05.2026  |[RSA- A.K.APAT COURT NO. [Order Dtd. 9999-12-31 SECOND




1323/2022 23 APPEAL
RSA- COURT NO. SECOND
2/2026|20.05.2026 267/2016 B.K.ROUTRAY 53 Order Dtd. 2026-05-15 APPEAL
CMP- COURT NO.
3/2026(20.05.2026 1464/2024 J.BEHERA 3 OLD Order Dtd. 9999-12-31
CRLREV- COURT NO.
4/2026|20.05.2026 319/2026 B.DAS 3 OLD Order Dtd. 2026-05-18
BLAPL- COURT NO.
5/2026|20.05.2026 4654/2026 B N MOHAPATRA 3 OLD Order Dtd. 2026-05-18
CRLREV- COURT NO.
6/2026(20.05.2026 656/2025 D.K.JENA 24 Order Dtd. 2026-07-21
WP (C) - COURT NO. e
7/2026(20.05.2026 15607/2026 S.K.NAYAK 9 Order Dtd. 2026-07-13
RPFAM- COURT NO. FIRST
8/202620.05.2026 | )-0' 0 |P.K.MISHRA 5 oLD Order Dtd. 2026-07-06 APDEAL
WP (C) - COURT NO. e
6/2026(20.05.2026 |7, |D.NAYAK 5 oLD Order Dtd. 2026-05-19
WP (C) - COURT NO. e
8/2026|20.05.2026 7441/2026 H.K.PANDA 9 OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. e WRIT
0/2026{20.05.2026 | o0, |P.K.RATH ) Order Dtd. 2026-06-30 B ANCEH-
CMP- COURT NO.
1/2026|20.05.2026 728/2026 S.K.BEHERA > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. e
3/2026|20.05.2026 15039/2026 B.DAS > OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. e WRIT
5/2026|20.05.2026 14367/2026 A.K.BEHERA > OLD Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. e
6/2026(20.05.2026 12319/2026 B.DAS > OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. el
7/2026(20.05.2026 11546/2026 M.R.ROUTRAY > OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. e WRIT
8/2026|20.05.2026 11457/2026 D.P.DASH > OLD Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. o WRIT
9/2026(20.05.2026 15137/2026 S.K.SAHOO 23 Order Dtd. 2026-07-02 BRANCH-
WP (C) - COURT NO.
0/2026(20.05.2026 10894/2026 B.SAMAL 53 Order Dtd. 2026-05-19
WP (C) - COURT NO. e WRIT
2/2026|20.05.2026 15638/2026 S.M.SINGH 23 Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. e WRIT
3/2026(20.05.2026 15644/2026 S.M.SINGH 53 Order Dtd. 2026-05-19 BRANCH-




ABLAPL-

MANOJ KUMAR

COURT

NO.

5/202620.05.2026 [, o 0o funr T g 23 Order Dtd. 2026-05-18 BAIL-1
WP (C) - COURT NO.
7/2026(20.05.2026 || occ 50, [B.SAMAL 23 Order Dtd. 2026-05-19
WP (C) - COURT NO. el
8/2026|20.05.2026 | o oo 50, |S-M.SINGH 23 Order Dtd. 2026-05-19
ABLAPL- COURT NO.
9/2026|20.05.2026 [,/ S0 B DAS 23 Order Dtd. 2026-05-18
WP (C) - COURT NO. WRIT
0/2026|20.05.2026 | cqc0 /50,6 |S-M.SINGH 23 Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. el WRIT
1/202620.05.2026 |1 000 o0, [R-K.BARTK 23 Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el
2/202620.05.2026 |y o000, o [M.R.BARIK 23 Order Dtd. 2026-05-13
WP (C) - COURT NO. e WRIT
3/2026|20.05.2026 |1 0,05 00, [P-K.JENA 1 Order Dtd. 2026-07-14 BRANCH-
WP (C) - COURT NO. el
4/202620.05.2026 |5, 520 o0, o |SK. SAMIM 1 Order Dtd. 2026-05-18
WP (C) - COURT NO. el
5/202620.05.2026 | ool o0, B.K.SETHI 1 Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
6/2026|20.05.2026 |00 500 [R.K.SAHOO 1 Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el WRIT
8/2026|20.05.2026 |1 0 50, [P-K.JENA 23 Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. el
0/2026|20.05.2026 | coc5 50, |S-P.PRDHAN 23 Order Dtd. 2026-05-19
WRIT
WP (C) - COURT NO. o BRANCH
1/2026(20.05.2026 | ooy 50,4 (S-K.SAHU 23 Order Dtd. 2026-07-10 (DIVISI
BENCH-1
WP (C) - COURT NO. el
3/2026|20.05.2026 | 2,5 o0, R-K.BARIK 23 Order Dtd. 2026-05-18
WP (C) - COURT NO. el
4/202620.05.2026 |- 20,00 [R.K.BARIK 23 Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
5/2026|20.05.2026 | 2, ¢ o0, R-K.BARIK 23 Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el
6/2026|20.05.2026 |1 570, 0, [R.K.BARIK 23 Order Dtd. 2026-05-18
WP (C) - COURT NO. WRIT
8/2026|20.05.2026 | o570 05, [R-K.BARIK 23 Order Dtd. 2026-05-18 BRANCH-




0/2026 20.05.2026  [1210)° IR k. mARIK COURT MO loraer pra. 2026-07-01 N CH.
2/202620.05.2026 gg£§>5026 S.K.BEHERA COURT MO lorder pra. 2026-05-18 e
3/2026(20.05.2026 ?ié§;;2026 S.NAYAK COURT MO lorder pa. 2026-05-18
5/2026(20.05.2026 |30 °V7  In.x. Ranm TOURT O lorder ptd. 2026-07-20
6/2026(20.05.2026 ?§§§L;2026 S.K.PANDA So X MO lorder pd. 2026-05-22 e
7/2026(20.05.2026 ?§é§;;2026 B.K.SINGH SoURT MO lorder pd. 2026-06-30 N CH.
8/2026|20.05.2026 ", 45" |K.NATH So X MO lorder ptd. 2026-05-19
0/2026(20.05.2026 ?iég;;2026 M.DAS SoUKT MO lorder pd. 2026-05-18
2/2026(20.05.2026  [Locoho, o [s.C.BISWAL SO0T MO lorder ptd. 2026-06-29
3/2026(20.05.2026 ?iég;;2026 D.K.NAIK SO0RT MO lorder prd. 2026-05-18
4/202620.05.2026 1, C1° - |a.T.NAYAK SOURT MO lorder ptd. 2026-07-15 e NCH.
5/2026(20.05.2026 ?gégé;2026 P. K. BEHERA SouRE o e CH.
6/2026(20.05.2026 ?iésg;2026 B.K.MAHARANA SoURT MO lorder ptd. 2026-07-06 e NCH.
7/202620.05.2026 |1 11" ln. samoo SoRE o N CH.
8/2026(20.05.2026 ?iéSé;2026 B.R.MAHARANA SoURT MO lorder ptd. 2026-07-06
9/2026(20.05.2026 ?5252;2026 R. C. ROUT 750X MO lorder ptd. 2026-07-13 e
0/2026 20.05.2026 [ NC)° e K. mOHANTY TOURT MO lorder ptd. 2026-05-18 N CH.
1/202620.05.2026 ?féjg;2025 J . SAHOO TOURE MO+ lorder pd. 2026-05-18 e CH.
2/202620.05.2026 |S2T IS K. LENKA 70K MO lorder ptd. 2026-05-18




WP (C) - COURT NO. el WRIT
3/202620.05.2026 | cooc 00, (A. SUHATL 1 Order Dtd. 2026-08-13 BRANCH-
WP (C) - COURT NO. el
4/2026|20.05.2026 | ooy 0, |S. K. PRADHAN 15 Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
5/202620.05.2026  |oq 00, B-R.SETH 1 Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el WRIT
6/2026|20.05.2026 |1, 50 0 |S. MOHARANA 1 Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el
7/202620.05.2026 | ) (050005, [D-SAMAL 1 Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
8/2026|20.05.2026 |1 oc0 00, [A-K.SAHOO 1 Order Dtd. 2026-05-05 BRANCH-
WP (C) - COURT NO. el WRIT
9/202620.05.2026 |0/ 0 0o |S. K. PRADHAN 1 Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el
1/2026|20.05.2026 || coy0 00, [A- MOHANTY 1 Order Dtd. 2026-05-18
CONTC- COURT NO.
2/2026|20.05.2026  |;o.07) oo |P.K.LENKA 1 Order Dtd. 2026-05-19 CONTEME
WP (C) - COURT NO. el WRIT
3/202620.05.2026 || 020 o0, |PK LENKA 1 Order Dtd. 2026-05-20 BRANCH-
WP (C) - COURT NO. o
4/2026(20.05.2026 |1 00 0, |T.K.NAYAK > OLD Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. el BRANCH
5/202620.05.2026 || o0 o0, /A, MOHANTY > OLD Order Dtd. 2026-05-18 (DIVIST
BENCH-2
WP (C) - COURT NO. el
6/202620.05.2026 ||, 5 0 o0, M.R.ROUTRAY > OLD Order Dtd. 2026-05-19
WRIT
WP (C) - COURT NO. o BRANCH
8/2026|20.05.2026 |1 o000, |T.K.NAYAK > OLD Order Dtd. 9999-12-31 (DIVISI
BENCH-:
WP (C) - COURT NO. el WRIT
9/2026/20.05.2026 | o 0 00,0 (A, MOHANTY 5 OLD Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el
1/2026|20.05.2026 | coo0 o0, A MOHANTY > OLD Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
2/202620.05.2026 |1 000,00 M.R.ROUTRAY 5 OLD Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. el
3/202620.05.2026 | Co 00,00 A, MOHANTY 5 OLD Order Dtd. 2026-05-18
WRIT
WP (C) - COURT NO. o
4/2026|20.05.2026 || oce )0, |T.K.NAYAK > OLD Order Dtd. 9999-12-31 BRANCH

(DIVISI




BENCH-C

CONTC- COURT NO.
6/2026(20.05.2026 2360/2026 L.D.PANDA > OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
7/2026(20.05.2026 15024/2026 A. MOHANTY > OLD Order Dtd. 2026-05-18 BRANCH-
CONTC- COURT NO.
8/2026(20.05.2026 2278/2026 L.D.PANDA > OLD Order Dtd. 2026-05-19
WRIT
WP (C) - COURT NO. BRANCH
9/2026(20.05.2026 15220/2026 A .MOHANTY > OLD Order Dtd. 2026-05-18 (DIVISI
BENCH-1
WP (C) - COURT NO. el WRIT
0/2026(20.05.2026 15449/2026 DK SAHU > OLD Order Dtd. 2026-05-18 BRANCH-
CONTC- COURT NO.
2/2026(20.05.2026 2277/2026 L.D.PANDA > OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. oAl WRIT
4/202620.05.2026 |5 g )0, [R.K.PATTNATK 1 Order Dtd. 2026-04-17 BRANCH-
WP (C) - COURT NO. el WRIT
6/2026(20.05.2026 15248/2026 S. K. BEHERA 12 Order Dtd. 2026-08-03 BRANCH-
WP (C) - HRUDANANDA COURT NO. el
7/2026(20.05.2026 7826/2025 |MOHAPATRA 1o Order Dtd. 2026-05-18
WRIT
WP (C) - COURT NO. el BRANCH
8/2026(20.05.2026 4556/2026 D.SAMAL 19 Order Dtd. 2026-05-19 (DIVISI
BENCH-2
WP (C) - COURT NO. el
9/2026(20.05.2026 34731/2025 K. N. SAHOO 19 Order Dtd. 2026-05-18
WRIT
WP (C) - COURT NO. e BRANCH
1/2026|20.05.2026 8601/2026 L. MOHANTY 1 Order Dtd. 2026-07-14 (DIVISI
BENCH-
WP (C) - BINDU SAGAR COURT NO. el
2/2026|20.05.2026 10182/2026 |SWAIN 1 Order Dtd. 2026-05-19
WP (C) - COURT NO. WRIT
3/2026(20.05.2026 15258/2026 S. K. MOHANTY 1 Order Dtd. 2026-05-15 BRANCH-
WP (C) - COURT NO. el WRIT
4/2026(20.05.2026 8104/2026 J.KAMILA 1 Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. el WRIT
6/2026(20.05.2026 8157/2024 L.D.PANDA 1 Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. e WRIT
8/2026(20.05.2026 8256/2026 N.PANDA 1 Order Dtd. 2026-05-19 BRANCH-




WP (C) - COURT NO. el
0/2026|20.05.2026 | o o0 o, [B.DAS 1 Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
2/202620.05.2026 | coco 500, |S-K.GARTIA 1 Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. o WRIT
3/2026|20.05.2026 | oo 000, c|S.K.GARTIA 1 Order Dtd. 9999-12-31 BRANCH-
CONTC- COURT NO.
4/2026|20.05.2026 |- o~ o [R.C.ROUT 1 Order Dtd. 2026-05-19
CONTC- COURT NO.
5/202620.05.2026 | o000, [R.K.BISOI 1 Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
6/202620.05.2026 |5 oo’ 0o [B.SAMAL 1 Order Dtd. 2026-05-11 BRANCH-
WP (C) - COURT NO. el
7/202620.05.2026 o002 o0, |B.SAMAL 1 Order Dtd. 2026-05-18
WP (C) - COURT NO. el
8/202620.05.2026 | 00 o0, |B.SAMAL 1 Order Dtd. 2026-05-18
WP (C) - COURT NO. el
9/2026|20.05.2026 g ) 0o [B.SAMAL 1 Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
0/2026|20.05.2026 50000, [B.SAMAL 1 Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el
1/2026|20.05.2026 |10 o0, B-K.DAS 1 Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
2/2026|20.05.2026 | ;7,20 0, |B.DAS 1 Order Dtd. 2026-05-19 BRANCH-
WRIT
WP (C) - COURT NO. el BRANCH
3/202620.05.2026 | oo 0,0, | SAHOO 1 Order Dtd. 2026-05-19 (DIVISI
BENCH-1
WP (C) - COURT NO. el WRIT
4/202620.05.2026 | C /o500 |C.SAMAL 1 Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. WRIT
5/2026|20.05.2026 | oo 000, |A. K. MOHANTY 1 Order Dtd. 2026-05-11 BRANCH-
CONTC- COURT NO.
6/2026|20.05.2026 |-, .o, oo [A.K.BEHERA 1 Order Dtd. 2026-07-27 CONTEME
WP (C) - COURT NO. el
7/2026|20.05.2026 |1 o0 0, |S. K. PRADHAN 1 Order Dtd. 2026-05-19
BLAPL- COURT NO.
8/2026|20.05.2026 |10 oo [BS SWAIN 1 Order Dtd. 2026-05-19




WP (C) - COURT NO. el WRIT
9/2026(20.05.2026 |1 o2 0 D.K.BEHERA ) Order Dtd. 2026-05-19 R ANCH-
BLAPL- COURT NO.
0/202620.05.2026 | J'0ug 00os M DAS 3 Order Dtd. 2026-05-15 BATL-2
JCRLA- COURT NO.
1/202620.05.2026 oo 0. |A.K.MISHRA 5 oD Order Dtd. 9999-12-31
BLAPL- COURT NO.
2/2026|20.05.2026 [, /0 "o BB MALLICK 5 oLD Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
3/2026|20.05.2026 |11, 0o |D.K.BEHERA 5 oLD Order Dtd. 2026-05-19 B ANCEH-
BLAPL- SRINIBASH COURT NO.
4/202620.05.2026 | ol o o Ty 5 Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
5/2026|20.05.2026 |_oc0" o |D.K.BEHERA 3 Order Dtd. 2026-05-19 B ANCEH-
WP (C) - COURT NO. e WRIT
6/2026(20.05.2026 [ 700 [R K SAHOO 3 Order Dtd. 2026-05-19 R ANCH-
CONTC- COURT NO.
7/2026(20.05.2026 | Joo 0 o |B.DAS 3 Order Dtd. 2026-05-18
BLAPL- COURT NO.
8/202620.05.2026 |, /00" |DP DASH 3 Order Dtd. 2026-05-19
TRP (C) - COURT NO. e
9/2026(20.05.2026 |, - 50" |A.K.BEHERA 3 Order Dtd. 2026-05-07 M.J.C
WP (C) - PRAMOD KUMAR COURT NO. AcL WRIT
0/202620.05.2026 |7 707000 |n S 3 Order Dtd. 2026-05-19 R ANCH-
BLAPL- COURT NO.
1/202620.05.2026 |, 0 o, |[RK BARIK 3 Order Dtd. 2026-05-19
CRLMP- COURT NO.
2/2026|20.05.2026 |J0)7 o |L.D.SAHU 3 Order Dtd. 2026-05-19
BLAPL- COURT NO.
3/2026|20.05.2026 |7 o oo [P SETHY 3 Order Dtd. 2026-05-19
CRLMP- JAYAKRISHNA COURT NO.
4/202620.05.2026  |S00 000 | e 5 Order Dtd. 2026-05-18
RSA- COURT NO.
5/2026|20.05.2026 |77 . |G SUNDARA 1 Order Dtd. 9999-12-31
CRLA- COURT NO.
6/2026(20.05.2026 |00 - |J.PRADHAN : Order Dtd. 9999-12-31
BLAPL- COURT NO.
7/202620.05.2026 |00 T o [P SETHY . Order Dtd. 2026-05-19 BATL-1
CRLMC- COURT NO.
8/202620.05.2026 |7 -’00 o A.DAS : Order Dtd. 2026-07-02
CRLMC- COURT NO.
9/2026|20.05.2026 |7 o000 o |A.MOHANTY : Order Dtd. 9999-12-31




CRLMC-

COURT

NO.

0/202620.05.2026  (SXCHEC Ak ROUL ; Order Dtd. 2026-05-19
1/2026(20.05.2026 §§2235026 D.P.DASH EOURT NO- lorder Dtd. 2026-07-06
2/2026(20.05.2026 §§§235026 J. SAHOO ZOURT NO- lorder Dtd. 9999-12-31
3/202620.05.2026 §§§§35026 S.K.PARIDA ZOURT NO-lorder ptd. 2026-05-19
4/2026(20.05.2026 ?222535025 B DAS SZURT NO- lorder Dtd. 2026-05-18 BATL-1
5/202620.05.2026 323235026 L.D.PANDA EOURT NO- lorder Dtd. 2026-06-23
6/202620.05.2026 ??2?53;025 B DAS gZURT NO-lorder ptd. 2026-05-18 BAIL-1
7/2026|20.05.2026 §§§§35026 S.SAMAL EOURT NO- lorder Dtd. 2026-06-29 ﬁ?;gINA
8/2026(20.05.2026 ?2582;2022 D.K.BEHERA EOURT NO- lorder Dtd. 2026-05-19 gii;CH_
9/2026(20.05.2026 Sgg;2026 P.K.DAS gogig NO- lorder Dtd. 9999-12-31
0/2026(20.05.2026 ?géié;zozz D.K.BEHERA gogig NO- lorder Dtd. 2026-05-19 giiECH_
1/2026|20.05.2026 325;2026 P.K.MISHRA gogig NO- lorder Dtd. 2026-05-19
2/2026(20.05.2026 ?gégg;zozz D.K.BEHERA Sogig NO- lorder Dtd. 2026-05-19 gii;CH_
3/2026(20.05.2026 225;2026 G.SUNDARA gogig NO- lorder Dtd. 2026-05-19
4/2026(20.05.2026 325;2026 H.N.MOHAPATRA gogig NO-lorder ptd. 9999-12-31
5/2026(20.05.2026 Sgg;2026 H.N.MOHAPATRA Sogig NO- lorder Dtd. 9999-12-31
6/2026|20.05.2026 §f§;2026 R.K.MOHAPATRA gogig NO-lorder ptd. 9999-12-31
7/2026(20.05.2026 §§3é5026 R.K.MALLICK ZOURT NO- lorder Dtd. 2026-07-21
8/2026(20.05.2026 Yiégg;zoz6 S. CHOUDHURY ZOURT NO- lorder Dtd. 2026-05-18 giiECH

(DIVISI




BENCH-Z

0/2026|20.05.2026 ??g§52526 AK RANA gogig NO- lorder Dtd. 2026-05-18 BATL-2
1/2026(20.05.2026 ??3?53526 D SAMAL gogig NO- lorder Dtd. 2026-05-18 BAIL-2
2/2026(20.05.2026 §§8§52826 Eiﬁi?NT KUMAR gogig NO-lorder ptd. 2026-05-18 BATL-2
4/2026|20.05.2026 ?232535025 RK DEHURY gogig NO- lorder Dtd. 2026-05-18 BAIL-1
5/2026(20.05.2026 ?EE§53;024 ZEEiEgIKUMAR gogig NO-lorder ptd. 2026-05-18
6/2026(20.05.2026 ?23252526 AK BEHERA gogii NO- lorder Dtd. 2026-05-18 BAIL-2
8/2026|20.05.2026 2??252625 JR SAHOO gogig NO- lorder Dtd. 2026-05-18 BATL-2
9/202620.05.2026 ??g?53526 Eiii?NT KUMAR gogig NO-lorder ptd. 2026-05-18
0/2026|20.05.2026 ?23352526 APSTAT KUMAR gogii NO- lorder Dtd. 2026-05-18 BAIL-2
1/2026(20.05.2026 ?§g§532024 R RANJAN gogig NO-lorder ptd. 2026-05-18
2/2026(20.05.2026 ?§g§5§526 RK BARIK gogig NO-lorder ptd. 2026-05-15 BATL-2
3/2026(20.05.2026 ?3?535026 PK JENA ngRT NO-lorder ptd. 2026-05-18
4/2026(20.05.2026 ?522;;2026 SUMAN MITRA TOURT MO+ lorder pra. 2026-05-18 e ANCH.
5/2026(20.05.2026 §§g§52526 DP DASH igURT NO- lorder Dtd. 2026-05-19 BATL-2
5/202620.05.2026 ?gégé;2026 B. C. PANDA TR MO lorder pd. 2026-05-18 e
6/2026|20.05.2026 ?iég;;2026 S.K.SAHU igURT NO-lorder ptd. 2026-05-18
7/2026|20.05.2026 ?zé§;;2026 S.K.SAHU igURT NO-lorder ptd. 2026-05-18
8/2026(20.05.2026 ?géié;2026 S.K.SAHU SUSTICE'S |order Dtd. $999-12-31 e
COURT
9/2026(20.05.2026  [WP(C) - R.M.NAYAK CHIEF Order Dtd. 9999-12-31 WRIT




15010/2026 JUSTICE'S BRANCH-
COURT
CHIEF
WP (C) - , o WRIT
0/2026(20.05.2026 |1, (C17  ls.K.SAHU gg§§$CE s|0order Dtd. 9999-12-31 R ANCH-
CHIEF
WP (C) - , o WRIT
1/2026(20.05.2026 [ {007 M.K.MOHANTY gg§§$CE s|0order Dtd. 9999-12-31 el
MACA CHIEF MISC.
2/2026120.05.2026 329/2024 B.MOHANTY JUSTICE'S (Order Dtd. 2026-05-15 APPEAL
COURT SEC.
- CHIEF giiECH
\ - -
3/2026(20.05.2026 |17 2)° v K. NAYAK gg§§$CE S |Oorder Dtd. 2026-05-18 (DTVIST
BENCH-=
CHIEF
We (C) - , Cne_ WRIT
4/2026(20.05.2026 |0 3707 IS K. NAYAK gg§§$CE S |Order Dtd. 2026-05-18 e
CHIEF
We (C) - , o WRIT
5/2026(20.05.2026  [1c )7 IR.M.NAYAK ggg§$CE s|order Dptd. 9999-12-31 AN
CHIEF
WP (C) - , _ B WRIT
6/2026(20.05.2026 [0 (Z)7  IR.M.NAYAK ggg§$CE s|order Dptd. 9999-12-31 ERANCH-
HA- CHIEF
7/2026(20.05.2026 72> . |s.K.BEHERA JUSTICE'S |Order Dtd. 2026-06-29
COURT
HA— CHIEF
8/2026(20.05.2026 157 . |S.K.BEHERA JUSTICE'S |order Dtd. 2026-06-29
COURT
CHIEF
WP (C) - , el WRIT
9/2026(20.05.2026 [[21C)°  T.K.NAYAK ggSE$CE s |order Dtd. 2026-05-18 ERANCH-
WP (C) - CHIEF
0/2026(20.05.2026 2117 G.N.BARIK JUSTICE'S |Order Dtd. 2026-05-18
COURT
CHIEF
WP (C) - , o WRIT
1/2026(20.05.2026 ||, (217 o M.K.MOHANTY gg§§$CE s|order Dtd. 9999-12-31 R AN
CHIEF
WP (C) - , _ _ WRIT
2/202620.05.2026 |7, 1507 |7 K.NAYAK ggSE$CE s|order Dtd. 2026-05-19 ERANCE-
_— CHIEF
4/2026(20.05.2026 3> |H.K.MOHANTA JUSTICE'S |0rder Dtd. 2026-06-29
COURT
We (C) - COURT NO. o WRIT
5/2026(20.05.2026  [o- )" lc.R.NAYAK : Order Dtd. 2026-04-16 BRANCH-
6/202620.05.2026 ?22?52626 B DAS gogig NO- |order Dtd. 2026-06-22
7/2026|20.05.2026 223253526 SK BEHERA gogig NO- lorder Dtd. 2026-06-30




8/202620.05.2026  [1°1C)° g kawrra SO0Rs MO lorder pta. 2026-05-19 e CH.
9/2026(20.05.2026 |7V FNC b saar S00ns MO lorder ptd. 2026-07-10
0/2026(20.05.2026 St |p.K.PANT SOORT MO lorder ptd. 2026-05-19
1/2026(20.05.2026 ?gg§35026 M DAS gogig NO. lorder Dtd. 2026-05-19 BAIL-2
2/2026(20.05.2026 2?253;026 SK BISWAL gogig NO-lorder ptd. 2026-05-19
3/2026(20.05.2026 32§235026 PK MOHANTY gogig NO- lorder Dtd. 2026-05-19 BATL-1
4/2026(20.05.2026 [, |P.K.DAS SO0RT MO+ lorder pta. 2026-05-05
5/2026(20.05.2026 S§§52626 PK MOHANTY gogig NO- lorder Dtd. 2026-05-19 BATL-1
6/202620.05.2026 ?ij§53526 S.S.PATTANAIK gogig NO- lorder Dtd. 2026-05-18 BATL-2
7/2026|20.05.2026 22253;026 N SAHOO SO0nT MO lorder ptd. 2026-05-19
8/2026(20.05.2026 252252626 L.JENA gogig NO-lorder ptd. 2026-05-18
9/202620.05.2026 f?§53526 J PRADHAN gogig NO- lorder Dtd. 2026-05-19
0/2026|20.05.2026 §§§§5§526 H.K.PATRA gogig NO-lorder ptd. 2026-05-18
1/2026(20.05.2026 22?53;026 TR DAS gogig NO-lorder ptd. 2026-05-19
2/2026(20.05.2026 ?§§25§526 J . PRADHAN gogig NO-lorder ptd. 2026-05-18 BATL-2
3/2026(20.05.2026 ?22?52526 G.ROUT gogig NO-lorder ptd. 2026-03-19
4/2026|20.05.2026 §§§§52626 P.K.DASH gogig NO-lorder ptd. 2026-05-18
5/2026(20.05.2026 §?§§52526 K.DAS gogig NO-lorder ptd. 2026-05-18
6/202620.05.2026 §§i252526 P.K.BEHERA gogig NO- lorder Dtd. 2026-04-24 BATL-1




ABLAPL- COURT NO.
7/2026(20.05.2026 3457/2026 R.SINGH C. 3 OLD Order Dtd. 2026-05-18
ABLAPL- COURT NO.
8/202620.05.2026 [, -\ ' - |A.K.SRICHANDAN C. 3 oLD Order Dtd. 2026-05-04 BAIL-1
ABLAPL- COURT NO.
9/2026(20.05.2026 3460/2026 A.K.BEHERA C. 3 OLD Order Dtd. 2026-05-18 BAIL-2
ABLAPL- COURT NO.
1/2026(20.05.2026 3440/2026 P.K.MISHRA C. 3 OLD Order Dtd. 2026-05-18 BAIL-2
BLAPL- COURT NO.
2/2026|20.05.2026 4637/2026 R.SETHI C. 3 OLD Order Dtd. 2026-05-19 BAIL-1
BLAPL- COURT NO.
3/2026(20.05.2026 4652/2026 A.PATTNAIK C. 3 OLD Order Dtd. 2026-05-19
BLAPL- COURT NO.
4/2026120.05.2026 4646/2026 S.P.SAMANTA C. 3 OLD Order Dtd. 2026-05-19
BLAPL- COURT NO.
5/2026|20.05.2026 4638/2026 J . PRADHAN C. 3 OLD Order Dtd. 2026-05-19 BAIL-1
MISC.
FAO- COURT NO.
6/2026(20.05.2026 307, 1o |S.R.SAHOO C. 5 OLD Order Dtd. 2019-10-15 APPEAL
SEC.
WP (C) - COURT NO. e
7/2026120.05.2026 12846/2026 J.KAMILA C. > OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. e WRIT
8/2026(20.05.2026 20764/2020 G.C.JENA C. > OLD Order Dtd. 2026-05-14 BRANCH-
WP (C) - COURT NO. el WRIT
9/2026(20.05.2026 15682/2026 P. K. JENA C. > OLD Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. e WRIT
0/2026(20.05.2026 15683/2026 P. K. JENA C. > OLD Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. e
1/2026(20.05.2026 15684/2026 P.K. JENA C. > OLD Order Dtd. 2026-05-19
WP (C) - COURT NO. e WRIT
2/2026(20.05.2026 15691/2026 P. K. JENA C. > OLD Order Dtd. 2026-05-19 BRANCH-
WP (C) - COURT NO. WRIT
3/2026(20.05.2026 15692/2026 P. K. JENA C. > OLD Order Dtd. 2026-05-19 BRANCH-
WRIT
WP (C) - COURT NO. e BRANCH
4/2026(20.05.2026 15693/2026 P. K. JENA C. > OLD Order Dtd. 2026-05-19 (DIVISI
BENCH-1
WRIT
WP (C) - COURT NO. e BRANCH
5/2026|20.05.2026 15695/2026 P. K. JENA C. > OLD Order Dtd. 2026-05-19 (DIVISI
BENCH-1
6/2026(20.05.2026 WP (C) - D. K. MOHANTY |C. COURT NO. [Order Dtd. 2026-05-18 WRIT




14410/2026 2 OLD BRANCH-
WP (C) - COURT NO. e
7/2026(20.05.2026 |05 0o (P, JENA 5 OLD Order Dtd. 2026-05-19
WRIT
WP (C) - COURT NO. e BRANCH
8/2026(20.05.2026 |g o100 R. K. SAHU e Order Dtd. 2026-07-20 (DTVIST
BENCH-Z
WP (C) - COURT NO. el WRIT
9/2026|20.05.2026 | oS00 |P. K. MOHANTY e Order Dtd. 2026-05-19 B ANCEH-
WP (C) - COURT NO. el WRIT
0/202620.05.2026 |1 0o o0, |S. R. SAHOO e Order Dtd. 2026-05-19 BRANCE-
WP (C) - COURT NO. e
2/2026|20.05.2026 |, 007000 IS, K. GARITA e Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
3/2026|20.05.2026 |1, 20 o0, |S. K. GARITA e Order Dtd. 2026-05-18 BRANCE-
WRIT
WP (C) - COURT NO. el BRANCH
4/202620.05.2026 | o oo, |SUBRATA PANDA e Order Dtd. 2026-05-18 (DTVIST
BENCH-1
WP (C) - COURT NO. e
5/2026|20.05.2026 | o0’ o |P. K. JENA e Order Dtd. 2026-05-19
BLAPL- JADUNATH COURT NO.
6/2026(20.05.2026 | oo Lo e Order Dtd. 2026-05-19
WP (C) - COURT NO. el WRIT
7/2026(20.05.2026 |70 oo |P. K. JENA e Order Dtd. 2026-05-19 R ANCH-
WP (C) - COURT NO. e WRIT
8/202620.05.2026 |/ .00 o |P. K. JENA e Order Dtd. 2026-05-19 BRANCEH-
WP (C) - COURT NO. e
9/2026|20.05.2026 | cooo oo |P. K. JENA e Order Dtd. 2026-05-19
WRIT
WP (C) - COURT NO. el BRANCH
0/202620.05.2026 | coc0 oo, |P. K. JENA e Order Dtd. 2026-05-19 (DTVIST
BENCH-Z
WP (C) - COURT NO. e
1/2026(20.05.2026  |Jc 2o 0o |P. K. JENA e Order Dtd. 2026-05-19
WP (C) - COURT NO. o WRIT
2/202620.05.2026  |[cccc o0, (G- C. JENA 5 OLD Order Dtd. 9999-12-31 R ANCH-
WP (C) - COURT NO. e
3/202620.05.2026 |1, 5 -5 o0 |A. K. PANDA 5 OLD Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
8/2026(20.05.2026 || T 0o P, K. JENA 5 OLD Order Dtd. 2026-05-19 R ANCH-
9/2026(20.05.2026 WP (C) - R. SAMAL COURT NO. [Order Dtd. 2026-05-18 WRIT




14885/2026 2 OLD BRANCH
(DIVISI
BENCH-1
WP (C) - COURT NO. el
1/2026(20.05.2026 14490/2026 SAMAL > OLD Order Dtd. 2026-05-18
WRIT
WP (C) - COURT NO. el BRANCH
2/2026|20.05.2026 14234/2025 . SAHU > OLD Order Dtd. 2026-05-14 (DIVISI
BENCH-1
WP (C) - COURT NO. el
3/2026(20.05.2026 14839/2026 . SAMAL > OLD Order Dtd. 2026-05-18
WP (C) - COURT NO. el
5/2026(20.05.2026 14737/2026 SAMAL > OLD Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
6/2026(20.05.2026 14736/2026 SAMAL > OLD Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el WRIT
8/2026|20.05.2026 | o000, (U CHHOTRAY 5 oLD Order Dtd. 2026-05-18 BRANCH-
WP (C) - COURT NO. el WRIT
9/2026(20.05.2026 14679/2026 CHHOTRAY > OLD Order Dtd. 2026-05-18 BRANCH-
WRIT
WP (C) - COURT NO. e BRANCH
1/2026(20.05.2026 10850/2024 . SUNDARA > OLD Judgement Dtd. 2026-05-11 (DIVISI
BENCH-:
WP (C) - COURT NO. el
2/2026|20.05.2026 22311/2025 .K.NATH > OLD Order Dtd. 2026-05-11
WP (C) - COURT NO. el
4/2026120.05.2026 22976/2025 .K.NATH > OLD Order Dtd. 2026-05-11
WRIT
WP (C) - COURT NO. e BRANCH
5/2026|20.05.2026 10850/2024 .K.PARIDA > OLD Judgement Dtd. 2026-05-11 (DIVISI
BENCH-:
WP (C) - COURT NO. el WRIT
6/2026(20.05.2026 23001/2025 .K.NATH > OLD Order Dtd. 2026-05-11 BRANCH-
WP (C) - COURT NO. el WRIT
8/2026(20.05.2026 23158/2025 .K.NATH > OLD Order Dtd. 2026-05-11 BRANCH-
WA- COURT NO. WRIT
9/2026(20.05.2026 1593/2024 .J.NAYAK > OLD Order Dtd. 2026-05-12 APPEAL
WRIT
WP (C) - COURT NO. el BRANCH
1/2026(20.05.2026 23160/2025 .K.NATH > OLD Order Dtd. 2026-05-11 (DIVISI
BENCH-1
WP (C) - COURT NO. el WRIT
2/2026|20.05.2026 24115/2025 .K.NATH > OLD Order Dtd. 2026-05-11 BRANCH-
WP (C) - COURT NO. el WRIT
4/2026120.05.2026 24765/2025 .K.NATH > OLD Order Dtd. 2026-05-11 BRANCH-




WP (C) - COURT NO. el WRIT
5/2026(20.05.2026 24779/2025 K.K.NATH > OLD Order Dtd. 2026-05-11 BRANCH-
WRIT
WP (C) - COURT NO. el BRANCH
6/2026(20.05.2026 24804/2025 K.K.NATH > OLD Order Dtd. 2026-05-11 (DIVISI
BENCH-1
ABLAPL- COURT NO.
7/2026(20.05.2026 5240/2026 P.K.MOHANTY > OLD Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
8/2026(20.05.2026 25201/2025 K.K.NATH > OLD Order Dtd. 2026-05-11 BRANCH-
WP (C) - COURT NO. el WRIT
9/202620.05.2026 o oo 00,0 K.K.NATH 5 oLD Order Dtd. 2026-05-11 BRANCH-
ABLAPL- COURT NO.
0/2026(20.05.2026 5188/2026 B.K.DALAI > OLD Order Dtd. 2026-05-18
WP (C) - COURT NO. el WRIT
1/202620.05.2026 | o) 00,0 |P-K. JENA 5 oLD Order Dtd. 2026-05-19 BRANCH-
WP (C) - CHIEF
2/2026(20.05.2026 TK NAYAK JUSTICE'S |Order Dtd. 9999-12-31
12052/2026
COURT
ABLAPL- CHIEE
3/2026(20.05.2026 P.K.PRADHAN JUSTICE'S |Order Dtd. 2026-05-18
5182/2026
COURT
ABLAPL- CHIEE
4/2026(20.05.2026 B.P.RATH JUSTICE'S |Order Dtd. 2026-05-18 BAIL-1
5193/2026
COURT
ABLAPL- CHIEE
6/2026(20.05.2026 D.K.BEHERA JUSTICE'S |Order Dtd. 2026-05-18
5180/2026
COURT
CHIEF
BLAPL- SHAMBHU CHARAN , el
8/2026(20.05.2026 3640/2026 |NATH SHARMA JUSTICE'S Order Dtd. 2026-05-19
COURT
WP (C) - COURT NO. o
9/2026(20.05.2026 15743/2026 P. K.ROUTRAY 20 Order Dtd. 2026-07-22
WP (C) - COURT NO. el
0/2026(20.05.2026 22549/2025 K.K.NATH 20 Order Dtd. 2026-05-11
WP (C) - COURT NO. el WRIT
1/2026(20.05.2026 14651/2026 K.NAIK 20 Order Dtd. 2026-05-14 BRANCH-
CRLMC- COURT NO. CRIMINZ
2/2026|20.05.2026 411/2024 D.SAMAL 20 Order Dtd. 2026-05-18 MISC
WRIT
WP (C) - COURT NO. el BRANCH
3/2026(20.05.2026 15016/2026 K.NAIK 20 Order Dtd. 2026-05-14 (DIVISI
BENCH-:
WP (C) - COURT NO. el WRIT
4/2026(20.05.2026 14689/2026 K.NAIK 20 Order Dtd. 2026-05-14 BRANCH-
WP (C) - COURT NO. WRIT
6/2026(20.05.2026 14713/2026 K.NAIK 20 Order Dtd. 2026-05-14 BRANCH-




CRLREV- COURT NO. CRIMINZ
7/2026(20.05.2026 | RUC o |S.K.SARANGT  [C.0. | Order Dtd. 2026-05-19 e
CRLREV- COURT NO. CRIMINZ
8/2026(20.05.2026 [V |A.K.BEHERA c.o. o Order Dtd. 2026-07-15 e
ABLAPL- COURT NO.
0/2026(20.05.2026  [,o "0 |s.BARIK c.o.  [S°00 Order Dtd. 2026-05-22
ABLAPL- COURT NO.
2/202620.05.2026 ooV s, DASH c.o. 37052 Order Dtd. 2026-05-19
ABLAPL- COURT NO.
4/2026(20.05.2026 250 |7 BEHERA c.o. 30087 Order Dtd. 2026-05-19 BATL-1
ABLAPL- COURT NO.
7/2026(20.05.2026 [, e |3 BEHERA c.o.  S°0iH Order Dtd. 2026-05-19 BATL-1
ABLAPL- COURT NO.
9/2026(20.05.2026 [2- 0 |B.R.DALAT c.o. 50087 Order Dtd. 2026-05-18 BATIL-2
WP (C) - COURT NO. o
6/2026(20.05.2026 | 317 o IN.K.ROUT c.o.  [S°0H Order Dtd. 2026-05-18
ABLAPL- AMLAN SHAKTIT COURT NO.
8/2026(20.05.2026 [ Do s o S c.o. > Order Dtd. 2025-05-20
WP (C) - COURT NO. s WRIT
5/2026(20.05.2026 "o oi" o |P.K. DAS c.o. - Order Dtd. 2026-06-22 .
WRIT
WP (C) - COURT NO. e BRANCH
6/2026(20.05.2026 ||ooob” o |P.K. DAS c.o. - Order Dtd. 2026-06-22 e
BENCH--
WP (C) - SARBESWAR .
2/20261|20.05.2026 2467/2026 |SAHOO GENERAL Entire Document
WP (C) - DR. TAPAN B _ WRIT
3/202620.05.2026 |17 ) e ADHAN |GENERAL Order Dtd. 2026-05-15 R
BLAPL- GOKULANANDA
4/2026(20.05.2026 [ s o PO GENERAL Order Dtd. 2026-05-19
WP (C) - e WRIT
5/2026120.05.2026 6964/2026 KABITA PATRA GENERAL Order Dtd. 2026-05-14 BRANCH-
6/2026(20.05.2026 |[CDAPL- RUSHI DUNGDUNG |GENERAL Order Dtd. 2026-05-15
-0 2902/2026 :
BLAPL- BIRAJA PRASAD
3/2026(20.05.2026  [Sooo T oo (e GENERAL Order Dtd. 2026-05-19
WP (C) - ASHOK KUMAR B _ WRIT
2/202620.05.2026 1o b7 o Lo O GENERAL Order Dtd. 2026-01-22 e CH.
WP (C) - ASHOK KUMAR B B WRIT
4/2026(20.05.2026 1o o7 o le O GENERAL Order Dtd. 2026-05-13 Ry
6/2026|20.05.2026 |WP(C)— |SATYA RANJAN GENERAL Petition With Annexures WRIT




7053/2024 |DEY BRANCH-
3/2026(20.05.2026 (ABLAPL™ 0 IRANJAN HOTA |GENERAL Order Dtd. 2026-05-19
<05 5211/2026 :
BLAPL- GOPAL PRASAD
6/2026(20.05.2026 [T 5 GENERAL Order Dtd. 2026-05-20
WP (C) - MANAS RANJAN _ _ WRIT
9/2026(20.05.2026 10 1C)T  [NAS GENERAL Judgement Dtd. 2026-04-16 o NCH.
WP (C) - JATINDRA KUMAR B _ WRIT
3/202620.05.2026 |17 C17 K amaa GENERAL Order Dtd. 2026-05-20 o NCH.
WP (C) - DEBENDRA _ _ WRIT
7/2026[20.05.2026 |1, L0 GENERAL Order Dtd. 2026-05-18 e
WP (C) - DEBENDRA _ _ WRIT
6/202620.05.2026 | 1el7 I GENERAL Order Dtd. 2026-05-18 e
BLAPL- GOPAL PRASAD
7/2026(20.05.2026 [T 5 GENERAL Order Dtd. 2026-05-20
WA- MANOJ KUMAR
8/2026(20.05.2026 137 o0 PO GENERAL Order Dtd. 2026-02-10
WA—- MANOJ KUMAR
9/2026(20.05.2026 1o o [P GENERAL Order Dtd. 2026-02-10
WA- MANOJ KUMAR WRIT
0/2026(20.05.2026 120 e GENERAL Order Dtd. 2026-02-10 eEAL
WA—- MANOJ KUMAR
1/202620.05.2026 120 AN GENERAL Order Dtd. 2026-02-10
WA—- MANOJ KUMAR
2/2026[20.05.2026 "o AN GENERAL Order Dtd. 2026-02-10
WA—- MANOJ KUMAR
3/2026[20.05.2026 oo o e GENERAL Order Dtd. 2026-02-10
WA—- MANOJ KUMAR WRIT
4/2026(20.05.2026 [\ oo o GENERAL Order Dtd. 2026-02-10 N emar
oJc- PRAVAT CHANDRA , ,
3/2026/20.05.2026 3520/2002 |BEHERA GENERAL Entire Brief
ABLAPL- OM PRAKASH
0/2026(20.05.2026 (Lo o I oy GENERAL Order Dtd. 2026-05-20 BATL-1
BLAPL- OM PRAKASH
5/2026|20.05.2026 [ -200 08 TN GENERAL Order Dtd. 2026-05-20 BAIL-2
WA- MANOJ KUMAR
7/2026[20.05.2026 15 e GENERAL Order Dtd. 2026-02-10
WP (C) - MANOJ KUMAR B _ WRIT
0/2026(20.05.2026 3o 1L7 IS GENERAL Order Dtd. 2025-12-10 o NCH.
0/2026|20.05.2026 |PLAPLT AMLAN SHAKTI | onpRaL Order Dtd. 2026-05-18

4554/2026

PAUL




|

BLAPL- AMLAN SHAKTTI
1/2026[20.05.2026 72 [T GENERAL Order Dtd. 2026-05-18
8/2026(20.05.2026 |PLAPLT B.K.PANDA GENERAL Order Dtd. 2026-05-18
<05 433372026 [P-%- :
TRP (C) -
9/2026(20.05.2026 [, )% [P K MISHRA GENERAL Order Dtd. 2026-05-15 M.J.C
ABLAPL- HARIHAR
0/20261(20.05.2026 13646/2024 |SUNDARA GENERAL
ABLAPL-
2/2026(20.05.2026 [P0 |p PANIGRAHI  |GENERAL Order Dtd. 2025-07-24
WP (C) - o WRIT
4/2026120.05.2026 5143/2026 A MOHANTY GENERAL Order Dtd. 2026-05-18 BRANCH-
5/2026(20.05.2026 | PLAPLT PRATAP SAHOO |GENERAL Order Dtd. 2026-05-19
0o 1254/2026 :
CRLMC-
7/2026(20.05.2026 A K MOHANTY  |GENERAL Judgement Dtd. 2026-05-15
866/2026
WRIT
WP (C) - e BRANCH
9/2026(20.05.2026 T .E)7 s masaw GENERAL Order Dtd. 2026-05-08 e
BENCH-1
ABLAPL-
2/2026120.05.2026 2178/2026 SURENDRA DAS GENERAL Order Dtd. 2026-04-21
ABLAPL-
4/2026120.05.2026 SURENDRA DAS GENERAL Order Dtd. 2026-05-19 BAIL-1
4740/2026
ABLAPL-
1/2026(20.05.2026 0000 |SURENDRA DAS |GENERAL Order Dtd. 2026-05-19
CRLREV-
4/2026(20.05.2026  NUFPVC b Rav GENERAL Order Dtd. 2025-12-04
ABLAPL-
7/2026(20.05.2026 [,0 000 |SURENDRA DAS  |GENERAL Order Dtd. 2026-05-19
WA-
9/2026(20.05.2026 1> = |DEBENDRA LALA |GENERAL Order Dtd. 2026-05-12
2/2026|20.05.2026 |CONTCT A MOHANTY GENERAL Order Dtd. 2026-05-18
<05 1861/2026 :
CRLMC-
7/2026120.05.2026 5262/2025 B K DAS GENERAL Counter
WP (C) - L WRIT
9/2026(20.05.2026 |)/J)° s k RaTH GENERAL Order Dtd. 9999-12-31 o NCH
1/2026|20.05.2026  [WP(C) - 'S K RATH GENERAL Order Dtd. 2013-09-06




6780/2008 |

WP (C) - o WRIT
4/202620.05.2026 |0 2)7  loR wavak GENERAL Order Dtd. 5000-01-01 .
9/2026(20.05.2026 |CHET JR NAYAK GENERAL Order Dtd. 9999-12-31

0o 825/2026 :

WP (C) - o WRIT
1/2026(20.05.2026 |gooo)” [P NAYAK GENERAL Order Dtd. 2026-04-06 o eh.
0/2026|20.05.2026 |PLAPLT MK PANT GENERAL Order Dtd. 2026-05-19

09 1229/2026 :

ABLAPL- BIRAJA PRASAD
7/2026(20.05.2026 LTS S e GENERAL Order Dtd. 2026-05-12

WA-
0/2026(20.05.2026 |io oo |s K RATH GENERAL Order Dtd. 2026-05-08

WA-
5/2026(20.05.2026 )27 ... |S K RATH GENERAL Order Dtd. 2026-05-08
1/2026120.05.2026 |NE{C)~ SANGRAM DAS  |GENERAL Order Dtd. 2017-05-04

0o 7107/2017 :
3/2026(20.05.2026 |CME” J P KAR GENERAL Order Dtd. 9999-12-31
0o 831/2026 :

WP (C) - o WRIT
5/202620.05.2026 |10 50 |7 P KAR GENERAL Order Dtd. 2026-04-27 R

ABLAPL-
0/2026(20.05.2026 |2 270 |7 P KaR GENERAL Order Dtd. 2026-05-19

WP (C) - el WRIT
5/202620.05.2026 ') 217 |B DAS GENERAL Order Dtd. 2026-08-07 .

WRIT

WP (C) - o BRANCH

7/2026(20.05.2026 | oo0) 700 |B K Das GENERAL Judgement Dtd. 2026-05-11 i
BENCH-=

TRP (C) -
9/202620.05.2026 A B MALLICK  |GENERAL Order Dtd. 2026-03-18

33/2025
1/2026(20.05.2026 | CRA” N K SATAPATHY |GENERAL Order Dtd. 2009-11-05

Y 138/2001 € :

We (C) - e WRIT
1/2026(20.05.2026 | (707 o |p samAL GENERAL Order Dtd. 2026-05-19 o eh.
4/2026|20.05.2026 |RSBT S BEHERA GENERAL Appealmemo

U2 40/2005 bp




WP (C) -

WRIT

5/2026120.05.2026 12749/2026 R C MALLICK GENERAL BRANCH-
WP (C) - o WRIT
6/2026(20.05.2026 [J'oc)” IR C MALLICK  GENERAL Order Dtd. 2026-07-14 o NCH.
CRLMC- CRIMINZ
7/2026(20.05.2026 |Zo S0 ls DHIR GENERAL Order Dtd. 2026-05-18 e
CRLREV-
0/2026(20.05.2026 |5 P00 |p samaL GENERAL Order Dtd. 2026-07-13
WP (C) - o WRIT
4/2026(20.05.2026 [} (5)° 'R K MOHABHOT |GENERAL Order Dtd. 2026-04-23 .
WP (C) - o WRIT
7/2026(20.05.2026 10 <l” ISP SAHOO GENERAL Order Dtd. 2026-05-20 o NCH.
WP (C) - e WRIT
0/2026(20.05.2026 "2 C)° ISP SAHOO GENERAL Order Dtd. 2026-05-20 o CH
WP (C) - o WRIT
3/2026(20.05.2026 70 /C)7 D K MOHANTY  |GENERAL Order Dtd. 2026-04-30 .
WRIT
WP (C) - e BRANCH
7/202620.05.2026 |15 )7 lse samoo GENERAL Order Dtd. 2026-05-20 s
BENCH-7Z
WA—-
0/2026(20.05.2026 [0 |s K RTH GENERAL Order Dtd. 2026-05-18
3/2026(20.05.2026 |ABLAPL™ oy VAHARANA  |GENERAL Order Dtd. 2026-04-30 BATL-2
0o 3345/2026 :
ABLAPL-
1/2026120.05.2026 4447/2026 BK MOHARANA GENERAL Order Dtd. 2026-05-04
ABLAPL-
2/2026120.05.2026 5938/2017 BK MOHARANA GENERAL Order Dtd. 2017-07-19
3/2026(20.05.2026 |PBLAPL™ oy MOHARANA  |GENERAL Order Dtd. 2026-04-30 BATL-2
05 10871/2024 :
ABLAPL-
4/2026(20.05.2026 oo U0 [BK MOHARANA  |GENERAL Order Dtd. 2019-04-26
5/2026(20.05.2026 (ABLAPL™ oy MOHARANA  |GENERAL Order Dtd. 2020-03-05 BATL-1
Te 16805/2019 ’
6/2026(20.05.2026 |[CUBPL- SR SAHOO GENERAL Order Dtd. 2026-05-14
Vo 4455/2026 :
7/2026(20.05.2026 | PPAPLT SR SAHOO GENERAL PetitionAnnexure
09 4455/2026 '
WP (C) - o WRIT
8/2026(20.05.2026 |i¢ 1> MR MALLA GENERAL Order Dtd. 2026-03-09 o NCH.
WP (C) - e WRIT
9/2026(20.05.2026 g0 15" MR MALLA GENERAL Order Dtd. 2026-03-09 o eh.




WRIT

WP (C) - BRANCH
5/202620.05.2026 |1, ,2)" P DAS GENERAL Order Dtd. 2026-05-14 s
BENCH-1
CMP- RINKI L
9/20261(20.05.2026 1623/2025 |SAMANTARA GENERAL PetitionAnnexure,Vakalatnama,
ABLAPL-
1/2026(20.05.2026 ;2700 o |AK SAHOO GENERAL Order Dtd. 2026-05-19 BATL-1
WP (C) - o WRIT
3/2026(20.05.2026 (0 )7 M MOHANTY GENERAL Order Dtd. 2026-05-12 e en.
5/2026(20.05.2026 |PLAPDT S CHOUDHURY  |GENERAL Order Dtd. 2026-03-25 BATL-1
Yo 8051/2025 € .
6/202620.05.2026 |RSA” S CHOUDHURY  |GENERAL Order Dtd. 9999-12-31
0o 226/2026 :
CRLREV-
8/2026(20.05.2026 |- U0 |s K BARIK GENERAL Order Dtd. 2026-05-15
ABLAPL-
0/2026(20.05.2026  [cp o, [PS DAS GENERAL Order Dtd. 2026-05-20 BATL-2
1/2026120.05.2026 WP (C) - MK PANT GENERAL PetitionCounter,Entire Order
0o 5266/2017 ' '
WRIT
WP (C) — PetitionAnnexure, Entire BRANCH
2/2026120.05.2026 13417/2023 MK PANI GENERAL Order, (DIVISI
BENCH-Z
3/2026(20.05.2026 | PLAPLT S CHOUDHURY  |GENERAL Order Dtd. 2026-05-18 BAIL-1
0o 4694/2026 :
WA—- , WRIT
4/20261(20.05.2026 330/2026 K S SAHU GENERAL Dealing Asst. Report -
ABLAPL-
5/2026120.05.2026 2872/2026 A K SAHOO GENERAL Order Dtd. 2026-05-19 BAIL-1
ABLAPL-
7/2026120.05.2026 2781/2026 A K SAHOO GENERAL Order Dtd. 2026-05-19 BAIL-1
CRLMC-
9/2026(20.05.2026 [0 A K RAY GENERAL Order Dtd. 2026-04-17
0/2026/20.05.2026 |[PBLAPL™ 0 pATTNATK GENERAL Order Dtd. 2026-04-24 BAIL-1
-0 3041/2026 :
1/2026|20.05.2026  |[CRLMCT K K NATH GENERAL Order Dtd. 2026-05-20
0o 1302/2026 :
WP (C) - o WRIT
2/202620.05.2026 |'0 )7 IS K BISWAL GENERAL Order Dtd. 2026-05-01 CH.
WP (C) - o WRIT
3/2026(20.05.2026 3¢ 20" |G SUNDARA GENERAL Order Dtd. 2026-05-05 AN
WP (C) - WRIT
4/2026(20.05.2026 |3 " |G SUNDARA GENERAL Order Dtd. 2026-05-05 e CH.
7/2026(20.05.2026 |PLPAPLT R K DAS GENERAL Order Dtd. 2026-05-18
-0 3690/2026 :

N I C (Software Team)



